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1■  Central Administrative
Principal Bench, New D.lhv

OA-2417/96
MA-2350/96

„ON'BLE «R. JUSTICE CHETTUR SANMAH NAIR. CHAIRMAN
hSn'BLE «r. S.P. BISHAS. «EHBER(A)„e» Delhi this the l«h day of November, 1996.
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hinder Singh, s/o Chsn^gi Ram
„a,-i Krishan. s/o 6®^"= Pra
Hiini Lai Sharma, s/o Dhanesnwa
Nand Kishore, s/o C)harani than
Chhotey Lai, s/o K^dar Nath
Kali Charan, s/o Munshi
Ram Ugresh, s/o Ram. Ji
Kamiesh Kumari, d/o Pooran
Shyam Sunder, s/o Cnu"^ ■
Kanwar Pal Singh, s/o Bain ^ng
Shiv Bahadur, s/o- Ram Phy,r

; Piara, Lai, s/o Hans Rag
Narinder Kumar, s/o Hon La

■  Raginder Komar, s/o Lor nda Ram
.  Ganesh Dutt/rs/o Amarnath

Vash Pal . s/o Madan Lai

Sh'f ihankar'p'.v!!°s/"varutha Kongee
Soffl Raj,- s/.o Lachman_
Vinod Kumar, s/o Mum Lai
Ram Kumar, s/o Chander
Prem Chand, s/o Jaishi Ram
Manohar Lai, ■
Dhanesh Kumar, s/o Manishwar La
Ram "Lai, s/o Anant Ram Sharma
Om Kumar, s/o Mem Chand

,  Chedi Lai, s/o Ram Nath
.  Manohar Lai, s/o Bansi Lai
.  Ashwani Kumar, s/o
,  Surinder Mohan, s/o Ba

Udai Singh, s/o- Bishan Singn
'  Tulsi Ram. s/o Ram Maresh

■  Chand Kumar,-s/o Nand Kishore
Darshan Singh, s/o Prem bingh
Sushil Kumar, ,
Ramesh Chander, s/o Bhopal mngh
Ravi Shankar, s/o Madan Lai
Bhagwan Das-, s/o Daul at Ram
Suresh Kumar, s/O' Tek- Cnand
Jamna Das, s/o Lehna Ram
Ramesh Chand, s/o Mool Chand
Harphool Singh, s/o Sunda Ram
Sita Ram, s/o Nohri
Jawahr Lai, s/o Mata Dm
Fateh Singh, s/o Ram Par:
Raja Ram, s/o Shankar

,  Ramesh Kumar, s/o Chothu
,  Mohan Lai, s/o Ram Phei
.  Jagan Nath, s/o Ram Ajar
.  Moti Lai, s/o Lahon

Kalu RaiTn—s-/-cr Shyam Kumar
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X/ ■ " 54. Tota Ram, s/o Shiv Charan ^ ̂
'  ■ '• ■ '%('' 55. Hari Kishan, s/o Devi •Parshad

56. Ram' Sunder, s/o Prahlad _ '
57.- Jai BhagWan, s/o Partap Singh
58. Baikunt Lai, s/o Abhay Lai Annlirant^
59. Janak Raj, s/o Bachhattar oingri .• Applic -
(all' working as Senior Clerk tn
Northern Railway under the control ot .
General Manager, Northern Railway,
Baroda House, New Delhi)

(through Shri Romesh Gautam, advocate)
,  ' versus

1. Union of India, through
The General Manager
Northern Railway, Baroda House
New Delhi

, 2. The py. Controller of Stores
N  . wnrthprn Railway General StoNorthern Railway General Stores Respondents

Shakurbasti New Delhi

The application having been heard, on 14.11.1996 the
Tribunal on the same day delivered the following.

ORDER

Chettur Sankaran NairCJ), Chairman

.  - Applicants who are Senior Clerks in' the

Railways seek a direction to respondents to grant them

'due seniority' with effect from the date of their ,'ad

hoc appointment: in Class-Ill post. Consequential and
ancillary reliefs are also prayed for. We do not propose

to issue a direction as prayed for. However, respondent,

General Manager, Northern Railway will -examine 'the

grievances' of applicants and pass a speaking order

thereon. We permit applicants to make a fresh

comprehensive representation (to save the trouble to

trace an old representation). -If such a -representation

is received,, respondent General Manager will consider the

same, pass a speaking' order thereon within four months

from the date of receipt of the representation and

confS'unicate the decision, to applicants.
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2_ ■ Applicants will produce a copy of this order

and ^=a^;af application, before , respondent.
General Manager who will acknowledge- the same.

Thereafter applicants wil.l 1 odge the' acknowledgment in

the_Registry of this Tribunal and it'will form part of

the record.

With the aforesaid directions, we dispose of

the application. No costs.

Dated,'the 14th, day of November, 1996.'

a t «»\A y\

(S.P. Biswas)
Member(A)

(Chettur S-ankaran Nair(.]))
I  Chairman
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